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THE DEPUTY CHAIRMAN   : The question 

is : 

"That the Bill to authorise payment and 
appropriation of certain sums from and out 
of the Consolidated Fund of the State of 
Bihar for the services of the financial year 
1968-69, as passed by the Lok Sabha, be 
taken into consideration." 

The motion was adopted, 

THE DEPUTY   CHAIRMAN   :   We 
shall now take up clause by clause consideration 
of the Bill. 

Clauses 2 and 3 and the Schedule were added 
to the Bill. 

Clause 1, the Enacting Formula and the Title 
were added to the Bill. 

SHRI   JAGANNATH   PAHADIA   : 
Madam, I move : 

"That the Bill be returned." 
The question was put and the motion was 

adopted. 



5007      Appropriation (No. 3) [28 AUG. 1968] Appropriation (No. 4) 5008 
Bill, 1968 B,U' 1968 

(Skri Rewati Kant Sinha and Shri J.P. Yadav 
rose) 

THE DEPUTY CHAIRMAN : Both of you 
have spoken. 

I. THE APPROPRIATION (NO.  3) 
BILL, 1958 

II. THE   APPROPRIATION (NO. 4) 
BILL, 1968 

THE DEPUTY CHAIRMAN : Now, we 
take up the Appropriation (No. 3) Bill and the 
Appropriation (No. 4) Bill together. I would 
like the Ministers also to bear in mind the total 
time allotted to each item on the agenda. What 
is good for the Members is also good for the 
Ministers. 

 
THE DEPUTY CHAIRMAN  : Who 

is moving the Appropriation (No. 3) Bill, 1968 
and the Appropriation (No. 4) Bill, 1968? 

SHRI JAGANNATH PAHADIA : Madam 
Deputy Chairman, on behalf of Shri Morarji 
Desai, I beg to move : 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1968-
69, as passed by the Lok Sabha, be taken 
into consideration." 

I also move : 
"That the Bill to provide for the 

authorisation of appropriation of moneys out 
of the Consolidated Fund of India to meet  
the amounts spent on 

certain services during the financial year 
ended on the 31st day of March, 1966, in 
excess of the amounts granted for those 
services and for that year, as passed by the 
Lok Sabha, be taken into consideration." 

The  questions were proposed. 

SHRI M. K. MOHTA (Rajasthan) : Madam 
Deputy Chairman, it comes not only as a 
surprise to this House but also it is rather 
regrettable that within three months of the 
General Budget the Government has come 
forward for a payment o f Rs. 2£ crores,  which   
means   that   the Finance Ministry does not 
have any effective control over the expenditure 
of the Government and its position as the watch-
dog of Government   expenditure has not come 
to serve any fruitful purpose.Govern-ment 
expenses have reached such a stage that 
staggers one's imagination.  The administrative 
service   expenditure   of the Government alone 
has increased from Rs. 71 crores in 1961-62 to 
Rs. 151 crores in 1968-69. The total expenditure 
of the Government has increased from 2,500 
crores in 1966-67 to Rs. 2,896 crores as 
provided in the Budget for 1968-69.  Which 
means, apart from the sum for 1968-69 already 
budgeted,  there is an additional amount of 
expenditure of Rs. 396 crores for 1966-67.   1 
would appeal to the hon. Minister to listen to 
me. The point 1 am trying to make is that until 
and unless the Government gives a better 
account of itself, a better account of its efforts, 
to husband the resources raised by it from the 
taxpayers, it will be improper on the part of the 
Government to come before Parliament again 
and again for approving more and more 
expenditure.  There are certain basic policies 
involved which are actually making the 
Government to incur more expenditure and a   
rethinking   of   those policies is necessary to 
pull the   Government out of this predicament. 

One thing that I would like to refer to is the 
policy regarding labour. It is well known that 
in the Government offices four or five people 
are employed to do the work of one man. 1 am 
all for higher wages, more amenities, more 
fringe benefits, more retirement benefits and 
all the rest of it. But I am dead against 
inefficiency and indiscipline which the 
policies of the 

I Government have given rise to. Unless and 
until the Government takes a courageous stand 
to have more efficiency, less waste and more 
discipline in its own de- 

I  partments, these   expenditures   of  the 


